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Some Hon. MemSers: In English also.

Shri Datar: Matters have not been 
finalised so far. A Senior Officer is 
being deputed for this purpose.
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Shri N. R. Mnnfatamy; May I know
if it is a fact that the successor sub-
mitted his report on the 14th or 10th 
December 1957? If so, will the hon. 
Minister be pleased to place it on the 
Table of the House?

Pandit O. B. Pant: No Committee 
report has been received.
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Shri Rameshwar Tanda: 
Shri V. C. Shukla:

Will the Minister of Home Affairs 
be pleased to state:

(a) whether it is a fact that the set-' 
up of the New Delhi Municipal Com-
mittee is being reorganised; and

(b) if so, the details of the new 
*et-up?

Hie Minister of State in the Minis-
try of Home Affairs (Shrt^Datat): (a)
and (b). The question of reorganising 
the New Delhi Municipal Committee 
is under consideration.




